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THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Would you
like to react, Mr. Minister?

SHRI MANUBHAI KOTADIA: I do
not have to reply to anything. I have al-
ready assured that I will do my best.

SHRIMATI KAMLA SINHA: Thank
you very much. Sir, in view of what he
has said, I will withdraw my Resolution.

The Resolution was, by leave, withdrawn.

RESOLUTION REG. AFGHAN
NATIONAL RECONCILIATION PRO-
GRAMME.
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THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Mr. Chatu-
ranan ‘Mishra to move his Resolution.

SHRI CHATURANAN MISHRA
(Bihar): Sir, I beg to move the following
Resolution:

“This House slpports the national re-
conciliation programme of President
Najibullah of Afghanistan, urpes upon
all parties concerned to take appropriate
measures to end blood-shed in Afghanis-
tan, and appeals to the people all over
the world to make their contribution for
the cause of peace in the region.”
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SHRI SUKOMAIL SEN (West Bengal):
Sir, T rise to support the Resolution moved
by my colleague, Mr. Chaturanan Mishra.
I feel the Resolution is such that it is be-
fitting that the whole House should support
it unanimously.

Sir, I would only say that Afghanistan
is our friendly neighbour for a long time,
but this neighbouring country has been
converted into a hotbed of conspiracy by
American imperialism for a long time.
Now, as pir the Geneva agreement though
the Soviet troops have been totally pulled

[ RATYA SABHA ]
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out as per schedule, as per the other
stipulation the American Government and
the Pakistan Government have not stop-
ped arming the rebels and they are send-
ing them into Afghanistan, That is why
the battle is still continuing, although the
Afghan Government is in full control ot
their territory.

Sir, in this situation when the Najibullah
Government has appealed for a national
reconciliation, it is the duty of our Gov-
ernmnet to mobilize the support of the
entire Non-Aligned Movement, and the
Government of India should also support
it. render all sorts of economic and mate-
rial assistance to the Afghan Government
so that they can last, so that they car
prosper and so that they can improve
That is why I  support this Resolution
and hope the whole House will also sup-
port it. Thank you.

THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Dr. Reddy,
one minute,

DR. G. VITAYA MOHAN REDDY
(Andhra Pradesh): Sir, I support the Re
solution. Sir, India is having the biggest
cultural relationship, an age-old cultura)
relationship, with Afghanistan. Khan Abdul
Ghaffar Khan was a revered guest of the
Afghan  Government. Our relations
with Afghanistan are the friendliest
and we want resolution of all the pro-
blems in Afghanistan, We want President
Najibullah’s visit to India to become a suc-
cess and our Foreign Minister to play the
due role in solving the problems of Af-
ghanistan in favour of the people of Af-
ghanistan for the independence, suzerainty
and non-aligned status of Afghanistan.
Thank vou. !

THE MINISTER EXTERNAI. AF-
FAIRS (SHRI I. K. GUJRAL): Mr. Vice-
Chairman, Sir, T am gratified and happy
that this Resolution has been supported
by all sides. We have a very long tradition
of friendship with Afghanistan not only
in the mediaeval times but also, most
importantly, during our freedom struggle.
Khan Abdul Ghaffar Khan is a legend
in our country, and I am happy that in this
House itself a scion of that great man,
Mr. Mohammad Yunus, sits. And when
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he sits here I compliment him, particularly
because he brings to us memories of those
days of freedom struggle which we all
shared so well. 1 am happy that we are
in this House not only reviving that me-
mory but also living up to that tradition.

Sir, ever since this problem came in
Afghanistan, the Government of India—
the various Goevernments that came-—have
taken serious note of it, I was Ambassador
in Moscow when this trouble began, and
that was the time when Mrs. Indira Gandhj
was our Prime Minister here. Time and
again an effort has been made in some
media outside the country to try to con-
fuse the issues by saying that Mrs, Gandhi
did not object to the Soviet entry in Af-
ghanistan. Sir. I am a personal witness
to the fact that when Mr. Gromyko came
here, he had discussions with Mrs. Gandhi,
and Mrs. Gandhi most categorically reject-
ed the idea of Soviet entry in Arghanistan,
I am conscious of the fact and aware of
the fact, and since that was a meeting in
which only four persons, Mr. Gromyko the
Soviet Ambassador, Mrs. Gandhi and my-
self, were present. I had kept the detailed
notes myself, and now they are on the
record of the Ministry. Mrs. Gandhi’s
visiog was very clear about the future of
Afghanistan, There were reasons for us
not to come out loudly, and the reasons
were very obvious because the issues were
confused. Rather than our entire region
standing together as one to object to foreign
intervention, some friends in the West
succeeded in dividing the region and they
drew a wedge in the region. That is where
the arms started coming to Pakistan, and
that is where our difficulties began. There-
fore, in a way whatever happens to Af-
ghanistan today or happened yesterday or
happened the day before yesterday or
happened centuries ago has always affected
the situation in our country.

Unfortunately. the agony of the Afghan
people has continued for much longer than
it should have. The Soviet armies have
gone home, It is nearly two years now
since the withdrawal took place. In thes=
two years also the powers that be and
the machinations that go on from the land
of Pakistan do not let the Afchan people
rest in peace. They do not let them de-
cide their future, They do not let their
democratic urges come up.
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But, India's foreign policies, again I
say, of the Government of last year, ot
the Government of this year and of the
Government before that, have one con-
tinuity, and that is that Afghans are our
friends, we shall always stand with them,
we have always stood with them.

SHRI M, M. JACOB (Kerala): May [
ask ome question on this? As you have
correctly said, we are very much interes-
ted to see that there should be normal,
peaceful solution of the problems in
Afghanistan, What is the initiative taken
by India for the normal political settle-
ment in Afghanistan, and hoyw are yoy try-
ing to prevent Pakistan’s interference in
the internal affairs of Afghanistan?

SHRI I, K, GUJRAL.: Sir, not only this
Government but also. the last Congress
Government have tried to make efforts
in this direction, and we are continuing
that. One, of course, is that Mr, Najibul-
lIah’s Government and his colleagues have
our full support. During my tenure in
office, the Foreign Minister of Afghanistan
has twice visited ns, and we found a great
deal of similarity in our views about the
world situation. about the situation in this
rtgion, about the future of Afghanistan,
We have both strongly objected to the
armed intervention from across the land
of Pakistan into Afghanistan.

As a matter of fact, it is a sad chapter
for us also because all those arms which
were given to Afghanistan for use in
Afghanistan, are also being used by terro-
rists in Kashmir and in Punjab, We also
Sce that those Mujahideens who were try-
ing till yesterday to work for Afghanistan
or even today trying to interfere in
Afghanistan, are the ones who are train-
ing terrorists in POK also,  Therefore,
there is a great deal of commonality of
interest  This is why, when T say that
not only in terms of neighbourliness we
want the Afehan people to succeed, but
we want to have democratic system there.
They went to have a non-aligned svstem
there, Thev want a foreign policy which
should be independent, Not only do we
support that, but we also see that the ¢nd
of this era of interventions, of arms induc-
tions  of training of guerillas and  also
th= subversions of the system are some-
thing in which we have common interest,
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It is with this in mind that this Govern.
ment has invited President Najibullah to
come here, and he is coming here on 29th,
I am happy that on the eve of his coming
here this House, on all sides, is welcom-
ing him_, T think this is the nation itself
welcoming him because I think on these
issues fortunately, on foreign policy issues
a sort of bipartisan foreign policy is
emerging, and this is what should be be-
cause foreign policies ultimately are  not
party foreign policies, but they are India’s
foreign policies. Therefore, on all these
occasions, T want to repeat again  and
again that I welcome this type of approach
because 1 don't want to see that on a
foreign pulicy this House should be divid-
ed, On foreign policy we should under-
stand each other’s point of view and evolve
a foreign policy which is consistent with
our history, consistent with our tradition
and consistent  with the ideals that
Jawaharlal Nehru spelt out for us, There-
fore, I gp accordingly there.  Therefore,
when Mr, Najibullah comes here, I am
glad that we always welcome him together.

A few points have been raised by my
friends, and I would like to deal  with
-them.

It has been asked why our aeroplaney
are not going there,

I am finishing in two minutes.

5.00 r.M;

SHRI CHATURANAN MISHRA: Let
him continue for two minutes.

THE VICE-CHAIRMAN (SHRI BHAS-
KAR ANNAJI MASODKAR): Yes, with
the permission of the Prime Minister, he
-can,

SHRI CHATURANAN MISHRA: This
Resolution must be carried,

THE VICE-CHAIRMAN (SHRI BHAS.
KAR ANNAJI MASODKAR): The
_House is with you.

~SHRI Y, K, GUJIRAL: We want to start
operating Indian Airlines planes  there,
That is qur objective, But at the mo-
ment we have shortage of planes,  The
moment we have replenished the services
ufefinitely it will be our high priority.
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Regarding students coming from Afgha-
nistan, they are most weicome her, We
have ask d the Afghanistan Government
to let us know what type of education
they want and to which institutions they
want to be sent, T can assure the House
that we will do our utmost to accommo-
date all their needs. )

About business, T am glad to say that
business there is going on very well bet-
ween us, There were certain  aspects
which created difficulties, We are persu-
aded the businessmen to go there and we
find they are ready to go there soon.

1 support the spirit of the Resolution,
About the wording of it, T have got some
difficulty, I will not try to move an
amendment  but I would say I welcome
the spirit of the Resolution. I am with
it, T am glad that this House is unani-
mously welcoming the visit of the
President of Afghanistan,

THE VICE-CHAIRMAN (SHRT BHAS-
KAR ANNAJI MASODKAR): Mishra Ji,
are you withdrawing your Resolution?

SHRI CHATURANAN MISHRA:
There is no question of my withdrawing
it when all have supported even the spirit
of the Resolution.

SOMR' HON, MEMBERS: We support
it, Sir,

(THE DEPUTY CHAIRMAN in the
Chair)

SHRI CHATURANAN MISHRA:
thank all the hon. Members for giving Sup-
port to this Resolution. I request that it
should be carried,

THE DgPUTY CHAIRMAN: The
question js:

This House supports the national re-
consiliation programme  of President
Najibullah of Afghanistan, urges upon
all parties concerned to take  approp-
riate measures to end blood-shed in
Afghanistan, and appeals to the people
all over the world to make their contri-
bution for the Cause of peace in the
region,

The motion was adopted

THE DEPUTY CHAIRMAN: The
motion is adopted unanimously.

-




